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PREFACE

This Publication contains a brief resume of work done in the
Eleventh Lok Sabha during the Second Sessian i.e. from 10th July to
13th September, 1996.

New DeLHi; S. GOPALAN,
November, 1396 Secretary-General.

Kartika, 1918 (Saka)
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1. DURATION OF SESSION

Date of Commencement @10 July, 1996
Date of Adjournment sine die *13 September 1996**
Date of Prorogation 19.9.1996
Total Number of days of Session 66 days
Number of actual sittings 30 days
Number of Hours of sittings 205 hours and 53 minutes

@ The first sitting commenced with the playing of National Anthem.
* The last sitting ended with the playing of National Song.

**The House was adjourned on 2 August, 1996 to meet
26 August, 1996.
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13.
14,
15.
16.

17.

18.
19.
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SUMMARY

Bills pending at the end of the last session

Bills introduced

Bills opposed at introduction stage

Bills passed by Rajya Sabha and laid on the Table
Bills passed by Rajya Sabha and returned by Lok
Sabha with amendments

Bills returned by Rajya Sabha with amendments and
laid on the Table of Lok Sabha

Bills passed

Bills Negatived

Bills withdrawn

Bills part discussed

Motions for adjournment of debate on the Bills
adopted

Bills referred to Select Committee

Bills referred to Joint Committee

Bills reported by Select Committee

Bills reported by Joint Committee

Bills originating in and referred to Joint Committee by
Rajya Sabha in respect of which motions for concurr-
ence were adopted by Lok Sabha

Bills referred to Standing Committee by Chairman/
Speaker

Bills reported by Standing Committee

Bills pending at the end of the Second Session of
Eleventh Lok Sabha vide para No. 487 of Lok Sabha
Bulletin-Part || dated 26-9-1996

Nil
21

Nil
Nil

20
Nil
Nii
Nil
Nil

Nil
Nil
Nit

Nil
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(i) PRIVATE MEMBERS’ BILLS

Date of

amend- amend- Remarks

ments  ments
labled  carried

Date(s) of Time taken No. of No. of Progress/

the Table Lok Sabha

Date of
(in the case

introduction laying on  discussion in

Member-in-charge

Title of the Bilt and

Sl.
No.

Bills passed
by Rajya
Sabha)

18-7-1996 —_

1998 by Shri Amar Pal Singh,

M.P.

2. The Criminal Laws (Amendment) 19-7-1996 —

1. The Private Investigators Bill,

1996 by Shrimati Geeta

Mukherjee, M.P.

3. The National Population Policy 19-7-1996 -

Bill,

1

Bill, 1996 by Shri Amar Pal

Singh, M.P.
4. The Amed Forces (Special Pow- 19-7-1996 —_

Pending

ors) Repeal Bi#ll, 1996 by Shri

George Femandes, M.P.
5. The Constitution (Amendment) 19-7-1996 —

Bill, 1998 (Amendment of article
312) by -Shii George Fernandes,

M.P.

6. The Right 1o Work Bill, 1996 by 19-7-1996 —

Pending
—  Pending

Bifl, 1998 (Amendment of article
80, etc.) by Shri George Fernan-

des, M.P.

Shri George Fernandes, M.P.
7. The Constitution (Amendment) 19-7-1996 —
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SUMMARY

Bills pending at the end of the last Session . . . . . .
Billsintroduced . . . . . ... ... ..........
Bills withdrawn . . . . . .. . ... ... ... ...,
Bills negatived . . . . . . .. ... ... ... ...
Bills removed from the Register of Pending Bills . . .
Bills part-discussed. . . . . ... ... ... ... ..

Bills pending at the end of the session vide para No.
488 of Bulletion-Part 1I, dated 26-9-1996
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(i) Motion under Rules 191 and 342

SUMMARY

No. of Notices received

No. of Motions admitted

No. of Motions discussed

Mo. of Motions remained part—discussed
Time Taken

— 242

— Nil
— Nil
— Nil
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10. PANEL OF CHAIRMEN

Sl. No. Name of Member Date of Nomination

Shri Basudeb Acharia

Shri Chitta Basu

Shri P.C. Chacko 13.9.1906
Shri Nitish Kumar

Smt. Geeta Mukherjee

Shri P.M. Sayeed

Col. Rao Ram Singh

Prof. Rita Verma

PNOLLELN -
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11.

(a) By Government .......

(b) By Private Members

PAPERS LAID ON THE TABLE

33



Presented by Members

12. PETITIONS

................................................................

34



13. PRIVILEGE MATTERS

Briel Subject Name of the Date on which Time Taken

Decision of Chaiw/House

Member who matter brought
before the

raised the

matier

Sl.
No.

W
(3]

The Deputy Speaker inlormed the
House that at about 11.55 hours that
attempted o0 shout siogans from the
Visitors' Gallery. The Security Officers
ook him into custody immediately and
interrogate him. The visitor had made a
statement and expressed regrets for his
action. On a motion moved by the
Minister of Parliamentary Affairs, the
House resolved that the said visitor had
committed a grave ollence and was
guity of the contempt of the House.
The House further resolved that he be
let oft with a stem waming on the rising
ol the House that day.

day, a visitor calling himsel Hansa Dutt
Joshi, son of Shri Pumanand Joshi

HM.
0.03

31.7.1996



14. QUESTIONS

() STARRED QUESTIONS
(a) Number ol Questions put down in Question Lists for oral
answers
(b) Number of Questions orally answered
() SHORT NOTICE QUESTIONS
(a) Number of Questions put down in Short Notice Question
List
(b) Number of Short Notice Questions orally answered

(%) UNSTARRED QUESTIONS

(a) Number of Questions put down in Question Lists for writien
answers

(b) Number of Questions for which written answers were laid
on the Table including thces put down for oral answers but
not reached for oral answers

3

5811°°

6317

(V) ALF-AN-HOUR DISCUSSION ARISING OUT OF ANSWERS TO QUESTIONS

DURING THE SECOND SESSION OF ELEVENTH LOK SABHA

Brief Subject Name ol Member Date ol Time Taken
who got first Discussion Min./Deptt.
priority in the Hrs. Mts.
baliot to
raise the
discussion
Length of National Smt. Sumitra 13.9.98 Surface 0 40
Highways in the Mahajan Transport
country

* including two SNQs which were not answered orally, the repliss were laid on the Table.
* including 13 Unstarred Questk deleted/ransterred from one Ministry 10 another.

36



15. RESIGNATION BY MEMBERS

Name of Member State Constituency Date from Remarks
which accepled

by the Speaker

Shri Ajit Singh Uttar Pradesh  Baghpat 9.9.1996 Announcement was
made in the House

on 10.9.1996

7
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DISCUSSIONS ON MATTERS OF URGENT PUBLIC IMPORTANCE
FOR SHORT DURATION DISCUSSION UNDER RULE 193

SUMMARY
No. of notices received — 92
No. of discussions admitted — 04
No. of discussions heid — 04
No. of discussion remained Part-discussed — Nil
Total time taken — 19 Hours 32

minutes.
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19. STATEMENTS
(i) Statement made/laid by Ministers under Rule 372

Brie! Subject

Name ol Minister

SI. Date Time taken
No. H M
1 2 3 4 L)
1. Rcported aircrash ol a private Shrn C.M. Ibrahim  11.7.86 0 Q2
opcrated aircralt belonging to
Archana Airways al Kandi about
30 kms. south of Bhuntar airport.

2. Government Business lor the Shri Srikanta 12.7.96 0 01
week commencing the 15th July, Kumar Jena
1996.

3 ‘Kala-Azar situation in Bihar Shri Salcem . 15.7.96 0 19

Sherwani

4. India's positon with regard to Shri LK. Guyral 15.7.96 0 10
Comprehensive Test Ban Treaty.

5. The incident of massacre of pco- Shri Indrajit Gupta 15.7.96 0 05
ple on 11 July, 1996 in Bhojpur
district of Bihar.

6. An aircrash involving a plane be- Shri C.M. lbrahim  15.7.96 0 06
longing to Archana airways on
11 July, 1996 near Kulu in
Himachal Pradesh.

7. Interim relie! 1o Central Govern- Shri P. Chidam- 16.7.96 0 02
ment employees. baram

8. Incidents of death of pilgrims at Shri Magbool Dar  17.7.96 0 08
Ujjan and Hardwar on 15 July,
1996.

9. Govemment Business for _the Shri Srikanta 19.7.96 0 01
weck commencing the 22nd July, Kumar Jena
1996.

10. Incident of massacre of people Shri Indrajt Gupta °19.7.86 0 12
on 11 July, 1996 in Bhojpur dis-
trict of Bihar.

11.  Calling off of the strike by doc- Shri Saleem 1. 23.7.98 0 05
tors in All India Institute of Medi- Sherwani
cal Sciences.

12. Jammu & Kashmir Shri H.D. Deve 23.7.96 0 05

Gowda

13. Government business for the Shri Srikanta 26.7.96 0 o1

weok commencing the 30th July, Kumar Jena

1996.

*Clarificatory questions were asked.
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14.

15.

16

17.

18.

19.

20.

21.

23.

26.

27.

28.

29.

Reported sale of synthetic milk in
the country.

Chinese Nuclear Test and Com-
prohonsive Test Ban Trealy.
Allecgnd misbehavious with Smt.
Suthawalti Devi, Hon'ble M.P. by
the DIG, Gorakhpur (UP) and
alleged threat to her life.
‘Jammu and Kasnhmir.

Minimum Support prices for
Kharit crops and Raw jule for
1996-97 seasion.

Detontion of 14 Indian girls at
Yemen Airport.

India’'s position wilth regard to
Comorehensive Test Ban Treaty
(CTBT).

Amarnath Yalra

Am:inath Yatra

Government  Business  for  the
week commencing the 2nd Sep-
temoer, 1996.

Re. changes in Modvat Scheme
for Textile labrcs.

Governmont busmess  for  tho
week commencing the 9th Sep-
tember, 1996.

Altack by the Uniled States on
Iraq

Government's decision to cele-
brate the Fiftieth Anniversary of
India’'s Independonce.

Comprehensive Test Ban Treaty
(CTRT)

Amernath Tragedy

3 4
Shri Raghuvans 31.7.96
Prasad Singh
Shri 1.LK. Gujral 31.7.98
Shri Indrajit Gupta 1.8.96
Shri H.D. Deve 2.8.96
Gowda
Shri Chaturanan 268086
Mishra
@Shri M. Aruna- 2.8.96
chalam
Shri LK. Gujral 26.8.96
Shri H.D. Deve 26.8.96
Gowde
Shri Indrajit Gupta 27.8.96
Shri Srikanta 30.8.96
Kumar Jena
Shri P. Chidam- 3.9.96
baram
Shri Srikanta 6.6.06
Kumar
Jena
Shri LK. Gujral 6.9.96
Shri S.R. Bommai 9.9.96
Shri 1K, Gujral 11.9.96
Shri Indrajit Gupta 12.9.96

01

17

01

01

07

17

10
01

01

03

05

Clarificatory Questions were asked.
@ Laid on the Table a copy of the statement in Hindi and English versions.
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() MATTERS UNDER RULE 377

Position regarding receipt of replies from Ministeries concerned
during Eleventh Lok Sabha as on 13.11.1996

Total No. of replies percentage of
Number sent to Members replies sent
of by Ministers and to members
Matters copies endorsed by the
raised Secretariat Minister
First Session 23 16 69.57
(22.5.96 10 12.6.96)
Second Session 158 49 30.81

(10.7.96 to 13.9.96)
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(i) Statement showing the time spent on disorderly
scenes/interruptions in the House during Second Session
—Eleventh Lok Sabha

Date Time Spent Remarks
H. M

10.7.1930 2 01 Interruptions started at 15.59 hrs. and continued upto
16.39 hrs. Lok Sabha adjourned at 16.40 hrs. for the
day.

3.9.1996 5 52 Interruptions started at 11 AM. and continued upto
1113 hrs. L.ok Sabha adjourned at 1114 hrs. to meet
at 1200 nrs. Interruptions continued and Lok Sabha
adjourned at 1204 hrs. to meet at 1400 hrs. Lok
Sabha adjourmned at 1408 hrs. for the day.

491946 5 S Interrupions started at 11 AM. and continued upto
1102 hrs Lok Sabha adjourned at 1103 hrs. 1o meet
ugan &t 1200 hres Lok Sabha adjouned at 1204 hrs.
tor the diy

19 - 109
oY A
v
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(lv) Statement indicating matters ralsed after question hour and
before taking up of the Listed Business and Time Taken
Thereon during the Second Session, Eleventh Lok Sabha

Date Number of Number of Time Taken
matters Members who H M
raised spoke
10.7.1996 1 13 0 56
11.7.1986 17 28 1 35
12.7.1996 1 3 0 30
15.7.1996 8 13 1 00
16.7.1996 1 4 0 08
17.7.1996 1" 16 1 00
18.7.1996 25 26 1 58
19.7.19986 4 8 0 57
22.7.1996 10 11 0 32
23.7.1996 9 1 0 489
24.7.1996 5 7 0 35
25.7.1996 2 3 0 10
20.7.1996 3 4 0 12
30.7.1996 Nil Nil Nil
31.7.1008 9 18 0 56
1.8.1996 4 4 0 10
2.8.1996 25 33 1 29
26.8.1906 3 15 1 23
27.8.1996 3 (] 0 58
29.6.1996 8 16 1 00
30.8.1996
to
4.9.1996 Nil Nil Nil
6.9.1996 8 1" 0 42
9.9.1996 18 19 1 08
10.9.1996 40 41 1 20
11.9.1996 21 21 0 55
13.9.1896 13 16 0 48
249 345 21 07




20. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS
OF BUSINESS TRANSACTED DURING THE SECOND
SESSION OF ELEVENTH LOK SABHA

Business Time taken Percentage
to the total
time taken

HM

ADJOURNMENT MOTIONS 419 L 2.1
BILLS

(a) Government Bills ‘39 54 . 19.4

(b) Private Members' Bills 245 1.3
BUDGETS

(a) Railway Budget 26 51 - 13.1

(b) General Budget 18 36 . 9.0

(c) Budgets in respect of States under President's 4 35 2.2

rule

CALLING ATTENTION (Rule 197) 157 1.0
DISCUSSIONS

(a) Halt-an-Hour Discussions (Rule 55) 0 40 (- 0.3

(b) Shont Duration Discussions (Rule 193) 19 32 —. 9.5
MATTERS OF URGENT PUBLIC IMPORTANCE 21 07 v~ 10.3
RAISED AFTER QUESTION HOUR
MATTERS UNDER RULE 377 4 11 L. 2.0
MOTIONS UNDER RULE 388 100 . 0.5
QUESTIONS 24 06 \ 1.7
RESOLUTIONS

(a) Government Resolutions 002 : —

(b) Statutory Resolutions ‘3 16. 1.6

(c) Private Members' Resolutions 9' 17 45
STATEMENTS (Rule 372) 32 1.6
OTHER MATTERS such as Papers laid on the 225 |— 9.9

Table, Obituary Referdhces, Question of Privilege,
Points of Order, Personal Explanations etc.

TOTAL: 205 53 100.0

*Joint discussion took place on certain Statutory Resolutions [vige Statement No.
16(i), SI. Nos. 2 to 10] and Motion for Consideration of the connected Govemu_wnl
Bills [vide Statement No. 3(i), SI Nos. 1, 2, 4 fo 7, 11, 12 and 19]. Time taken on joint
discussion has been shown under Govemment Bills.



CORRIGENDA
RESUME OF WORK DONE BY LOK SABHA

(Eleventh Lok Sabha-Second Session)

Page No. Column Line For Read
IV ltem No. 20 Last line 52 51
(contents) from bottom
4 3 Sl. No. 6 15.7.95 15.7.96
28 2 ‘Motion’ 'Motions'
30 1 -do- -do-
36 16 ‘Alf’ ‘Half’
47 Foot Add *before
note the word
‘Clariticatory’
47 Sl. No. 18 3 ‘Seasion’ ‘Season’
48 - , 2 ‘Ministeries'

'glinistries’



